
8I Rehtionshlp with Bangladesh THE MINISTER OF STATE IN THE - MINISTRY ff COMMUNICATIONS (SHRI 
5859. SHRl PRATAPRAO 6. RAJESH PILOT): (a) Yes Sir. 

(a) whether the Government propose to 
take any new measures to strengthen the 
bilateral relationship a h  Bangladesh; and 

@) 1 so, the details thereof? 

M E  MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
EDUARDO FALEIRO): (a) and (b). The 
Government accords hgh priority to en- 
hancing our relations with 8angladesh. At 
the invitation of the External Affairs Minister 
the Foreign Minister of Bangladesh visited 
India from 26-29 August. 1991. In-depth 
discussbns were held on matters of mutual 
interest and on the steps to be taken for the 
further strengthening of Indo-Bangladesh 
relations. Two economic agreements. one 
on the Avoidance d double Taxation and the 
other on the extension of a Rs. 30 a r e  
credit to Bangladeshwere also signed dur- 

5861. PROF. PREM DHUMAL: Will the 
~inister  of--pleased 
to state: 

(a) whether the Gwemment propose to 
aompecrsabe the E.D. Mail caniers and E.D. 
packers who perform duty beyond their 
prescrbed duty hours; 

@) 1 so, the details thereof. and 

(c) il not the reasons therefor? 

THE MINISTER Of  STATE IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
RAJESH PILOT): (a) No. Sir. 

(c) The terms d senrice of ED Agents 
ing the visii +L~ ,,-- and the natured duties enbusted to them as 

3 % 'a ? r AYP-~JYP; ~i-+ 
~omenhture of Extra Departmental 

5860. PROF. PREM DHUMAL: Withe 
Minister  ATION IONS be pleased 
to stale: 

(a) whether a pFoposal to change the 
numendature of the Extra Department 
Agents was amsidered on April 4.1991 in a 
meeting between the representafives ol the 
Ministry, Bhartiya Postal Employees Ulrion 
Postmen and Class IV and Bhartiya ED 
Enrpbyees Union; and 

@) if so, the oubcome thereof and the 
acaPn taken thereon? 

also the manner in which they are performed 
do not call for paymen) of 0-T.A bJia 2- i  : p  

L J  popubiion 

5862. SHRlMATl QJL _ KUMARI 
BHANDARI- - . . A .  =the Minister of *=- 
TURE be p h S d  to state: 

(a) whether yak popuLatDn in the a n -  
tryisdwindiirg; 

@) whether the Government have 
~ a n y c e r r w s d y a k s ~ i n  
Sld<im and il so. the details and 

(c) the steqs takem by the Govemmenp 
b ~ l h e y d r p o p u l a t i o n ?  


